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dairy development in tlic contry. 
The concerned State ovenimenLs and 
Mil Prodcers Oranisations arc 
represented in the Reîional Concils 
and re lar meetins are held.

 ̂Ne s Item Record heatOtpt 
Claims Cha ened

414. SHRI M. RAM OPAL 
REDD

SHRI RASHIXD 
MASOOD

SHRI BX. Dî SAI 

ill the Ministr o A RIC L 

T RE be pleased to state 

(a) hether  attentio o ov
ernment has been dra n to the 

 nes item Record heat otpt 
claims diallened pblished  in 
 inancial Express d ited 21, A iist,
191  and

ĵb) i so, oveniments ro.iction 
on it 

THE MINISTER OR A RI
C LT RE AXD  R RAL RE
CONSTR CTION  AND  IRRI
ATION AND CIV L S PPLIES 
<RA0 BIREN RA SIN H   (a 1 
and ^esSir. Tli s iitnvs i tem as

based on a stdy entitled Mar et 

Ârrivals -.d Prociirein at o vvi at 

in Pnjab and H yaaa bîjylit 
ot by the Aĉ ro-Îconomic  Research 

Centie, iiversirv o Dellii. This 
stdy covers tliree marets (Vt o 
over 0 marets in the State o 

I Pnjab and Har\ana and  ho sc- 

liolds aro nd thetn. The coveraĉ e 
o the stdy as too meare to jstiy 
reliable and valid comments on tlie 
level o prodction in iliese t o 
States and the all-India estimate o 
heat prodction. It is reiterated 
that Indias heat Prodction reached 
a record level drin i o-i.

Bsas rrceived at a coit o 1̂. 100 
crorcs rom Paistan have one n 
tilised Ior ilie pasi 12 years and

Non-tilisation o Srpls aters 
o Ravi-Beas

41 .   SHRI M. RAM OPAL 
REDD  ill the Minister o IRRI
ATION be pleased to state

a)   iether it is a act that 
dispted srpls aters o Ravi-

,l i 
thereol 

.i  arc tiic details

rHE MINliER O SlAlE 
IN HE MINIS R O IRRI A
TION (SHRI . R. ANSARl) 
âj and (b. nder the Indi aters 
rcaiy,   tlie entire Ho o
three Eastern Rivers vi. the Ra\i 
tlie Bcas and the Stcj became avail
able or exclsive se b) India at 
tlie end o transition period in 190. 
India ̂contribtion o Rs. 100 croies 
(9.3 crorcs cxactlyj, thro h the 
orld Ban as, ho ever, to ards 
the cost o replacement ors in 
Paistan o sch irriation systems 
hich ere dependent on the Eas
tern Rivers at the time o partition. 
The ors, necessary or tiliin 
the lo o these aters, completed 
so ar are 

(i)   Bliara Dam co îrcted on 
River Stlej in 19̂)3.

(2 Beas Dam at Po i in 194 a.d

(3j Beas Stlej Lin in 19 . 
Exccpt (or abot i M.A.. (av-r- 
a<-) annal tlo o ater o the 
Ri\r Ravi the balance 3a M.A.. 
(averae aters o the three rivers 
are bein more or less lly tilied. 
This I M.A.. o R.avi old also 
be tiliitcd lien Thien Dam no 
nder constrction is conij)leted in 
abot  years time.
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Villages without potable drink
ing water facilities, State-wis.

4167. SHRI VIRDHI CHANDER 

JAIN: Will the Minister of WORKS 

AND HOUSING be pleased to state:

(a) the number of villages with

out potable drinking vv̂ter facilities, 

State-wise.

(b) the number of villages pro

vided with drinking water facilities 

since First Fiv-c Year Plan; and

(c) by which date the country 

will attain its target of having not a

single village without drinking water 
facilities

rHE Ml.VrSTLR OF PARLIA- 
MENl’ARY  AFFAIRS  .AND 
WORKS AND HOUSING (SHRI 
BHISHM/V NAR.\IN SINGHj : 
(a; III 1971-72, a total of about r.52 
liikh villages in the country were 
id̂'titifirci as being witliout a safe 
and assured sourcf" of drinking water 
(problem viilag<*S;. ILnvtver, various 
State  Goverut urn ts  subscqumlt v
reportrd tliat thr earlier survfv liad 
not adequately ri presented the tiia"- 
nitiide of the problciii jxirtly b“cau?e 
it was not oniplece and partly be
cause the drou'̂lii coadltions in 
subsequent years had Ijrout̂ht to 
light rn*sh areas which w»-re vul
nerable to water scarcity.  Based 
on the nunilier <tf problem villages 
reported by State Govenuneuts as 
on i-| i9yB «md deductiu!̂ tlie num
ber (>{■ problem villages covered dur- 
iuv̂ the. years i97<'{-70 and 1070-80, 
tlie number oi prol)lem viliaîes as 
at the beirinning of the Sixth Plan 
(i-l- iqBi.)) w'âi esrlmated at .■il)!)ut 
1.9 t laklis in the Sixth Plan docu
ment.

The numiK*r o(' ]jrobl<*m villages 
rep »rted by t!\e St ite Governments 
iu 1972 and 1978 is given in tlie 
staLcniciii attached.

(I)) Availaljle information based 
on reports from State Governments 
indicates that by the end of 1979-80 
about 1.84 lakh villages had b“nefited 
from water supply sclienie-j 01 one 
type or another.

(c)  During the Sixth Five Year 

Plan, the effort will be to cover the 

maximum number of the remaining 

problem villages.  The outlay for 

\vater supply to problem viljages 

in the Sixth Plan is Rs. 2,007*11 

crores which is considerably higher 

than the outlay of Rs. 429' 27 crores 

in the Fifth Plan (i974-79)-




